bl TEM NO. 16 COURT NO. 2 SECTION 111
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gwvil)...... /2009
CC 15494/ 2009

(From the judgenent and order dated 25/05/2009 i n WPC No. 36644/ 2004
of the H GH COURT OF KERALA AT ERNAKULAM

| NTELLI GENCE | NSPECTOR & ORS. Petitioner(s)
VERSUS
M S. MANI KANDAN AUTOMOTI VES PVT. LTD. Respondent (s)

(Wth appln(s) for c/delay in filing SLP and office report)

WTH S. L. P. (C) Nos. 25797, 26116 & 26236 of 2009
(Wth prayer for interimrelief and office report)

Dat e: 23/10/2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. H KAPADI A
HON BLE MR, JUSTI CE AFTAB ALAM

For Petitioner(s) M. P. V. Di nesh, Adv.
Ms. Sindhu T.P., Adv.
M Joj o Jose, Adv.
M

P. Raj esh, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Del ay condoned.

| ssue noti ce.

Dasti granted.

Tag with Entry Tax matters.

(N.  ANNAPURNA) ( MADHU SAXENA)
COURT MASTER COURT MASTER



